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Chancellor What will be the qualifica-
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“Any authority of the University may
appoint 45 many Standing or
Sub-committees as 1t may deem
fit”,

Which 15 that authonty?
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17.33 hrs.

HALF AN HOUR DISCUSSION

Completion of Western Kosl, Rajasthan
and Gandsk Camal Profects
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We divide like this: 10 to 12 minutes
for the Mover; then sometime for. ques-
tions; and then 10 minutes for the Minis-
der to reply.
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Gandak Canal
Projects (H.4.H. Dis)
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waig 3 ¥ far w77 wew & o X AT
ST A & ¥ 8 fm s 9T wiw #Y
axw ww g 3, I W gee ¥ go e
TEEY T wE qT—

“Ffiorts should however be made to

complete the Western Kosi Canal,

Rajasthan Canal and Gandak
cunal during the Fifth Plan”.
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THE MINISTER OF PIANNING
(SHRI D. P. DHAR): Sir, I fully share
the concern and the anxiety of hon. Mem-
bers with regard to the progress of these
three important projects, and I also share
their wish that the Central Government
and the State Governments 1n concert
should do their best to accelerate the com-
pletion of these projects for the common
good of the country and essentinlly for
increasing food production. While this ob-
Jective is unexceptionable, some of the
difficulties, if I may say so with your per-
mission, may kindly be borne in mind.
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As far as Kosi is cencerned, it is not
one project. It, in a sense, consists or
comprises of two projects—the Kosi Canal
and the Western Canal. An hon. Mem-
ber has just asked me a question as to
whether we have been able to clear that
part of the Western Kosi project with
Nepal which concerned that country.
This in itself is an explanation of the delay
that has been caused in this particular
part of the Canal, It is only last year
that we have come to an understanding
with His Majesty's Government of Nepal
with regard to the acquisition of the re-
quired land. over 34 km in Nepal territory.

We have acquired land to the extent
of 33 km. so far, not a bad job
in a year. and work within the

Nepalese territory is proceeding full speed
ahead. Unless and until we are able to
complete the headworks for this Canal
which will lic in the Nepalese territory,
it would not be feasible to proceed on an
extensive basis with the work of the ex-
tension of this Canal within Bihart.

T am grateful to the hon. Member for
having made some archaeological studies
about the various stones and foundations
which have been laid for the Canal. 1
would have been grateful, at the same time,
if he had kindly cared to take into account
some of the difficulties which were in-
herent in this project.

SHR1 BHOGENDRA JHA: 1 do not
agree that the Government of Nepal was
to blame in this case. 1 have stated in
this House earlier thut the delay was on
our side.

SHRI D. P. DHAR: 1 am sorry, Sir,
that it was not an invitation to the hon.
Member to blame an independent, so-
veroign country, Nepal. It is always our
luck, or ill luck, to invite all the criticism
and blame on ourselves. Therefore, the
hon. Member need not use his knowledge
to instruct me as to the causes of the
delay for this Canal. T was only submit-
fing some facts which were raised about
which some enquiry was made by my hon.
friend here

VAISAKHA 17,
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As far as the Gantak Canal is concerned,
1 would submit that this is one of the
finest projects we have conceived in our
country. It is capable of irrigating in its
final phase nearly 1,100 thousand odd hec-
tares of land in Bihar. The picture which
Shri Bibhuti Mishra has drawn about the
slow pace of the development of this Canal,
more or less, corresponds to facts. These
facts are unfortunate and these facts de-
serve to be remedied quickly. What steps
we propose to take in that regard 1 will
presently come to them.

The Rajasthan Canal, like Kosi Canal,
is also a two-stage project. It is not in
that respect one project. It is a two-stage
project though it carries the same [abel,
the same name, namely, the Rajasthan
Canal. We have to, therefore, deal more
effectively, more ecxpeditiously, with the
second stage of this project.

Before I proceed to answer one by one
the questions which have been raised re-
garding the financial outlays in the Fifth
Plan. regarding the provision of autonomous
boards in regard to ensuring the technical
and administrative guarantees for the com-
pletion of projects, before I come to de-
tailed examination of these questioms, 1
would submit for the information of the
hon. Members that, in the first instance,
the Fifth Plan is yet to be prepared. It
would be slightly irresponsible of me if I
anticipate in exact terms the quantum of
money that will be available for these
projects, I can made a broad guess and
I am prepared to share that guess
with the hon. Members. I hope,
the hon. Member from Bihar Shri
Bhogendra Jha, will not later on hold
me to having indulged in a speculative
exercise which 1 am doing purely for his
satisfaction.

SHRI BHOGENDRA JHA:
implementation.

Only for

SHRI D. P. DHAR: My greater salis-
faction will be to satisfy him b}' imple-
menting these projects, If the implemen-
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[Shri D. P. Dhar]

tution of these projects does not satisfy the
hon. Member, I do not know what else
will do.

In any case. I would submit, as far as
Kosi and Gandak projects are concerned,
I feel fairly confident that, by and lurge,
appropriate financial outlays will be avail-
able for the Kosi Project and fairly appro-
priate outlays will be available for Wes-
tern koei Canal in Bihar. I feel equally
<onfident about the Gandak Project. About
the Rajusthan Canal, State I, 1 am equally
confident that the required amount will
be avuilable in the Fifth Plan period. We
have only to examine the question of mak-
ing the neccssary financial outlays possi-
ble for the Rajasthan Canal, Stage II.
This amount, according to our estimates,
will be of the order of Rs. 89.12 crores.
So far, in the Fourth Plan, it is our esti-
mate that not more than Rs. 2-1/2 crores to
Rs. 3 crores will be spent on this. There-
fore, I am not sure that the entire balance
amount of Rs. 86 crores will be available
for the completion, in all respects. of the
Rujasthan Cunal, Stage II at this point of
time. But taking into account the impor-
tance of this Canal. taking into account
the benefits which are likely to uccrue
from this Canal and also, taking into ac-
count the fact that the Canul passes through
one of the most arid and one of the most
dry zones of our country, 1 think. the
Planning Commission will do its utmost
to see that this Canul is not stalled for
want of finance and we will do our ut-
most to ensure its completion in the Fifth
Plan period. Here it has been suggested
that we should have autonomous boards.
1 would submit for my very learned and
knowledgeable friend, Mr. Jha, the fact
that there are boards at present which are
functioning.  For example, for Gandak,
there is a Board under the chairmanship
of the Governor of Bihar. For Kosi, there
is a Board functioning under the chair-
manship of the Chicf Minister. Of course,
it has been unfortunate that., for some
years, we have had a spate of Chief
Ministers in Bihar. That has somewhat
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disturbed the continuity of the process of
development......

18 hes.

SHRI BHOGENDRA IHA: Did the
Chief Ministers know of this fact that
they were the Chairman of the Board?
At least does the present Chief Minister
know that? .

SHRI D. P. DHAR: Mr. Jha's Party
was a party to these frequent changes. I
mention this merely to draw on the know-
ledgeability of facts which Mr. Jha claims
with regard to this particular project.

As far as Rajasthan Canal is concerned,
there is a Committee of Directors under
the chairmanship of the Central Minister
for Irrigation and Power and the Chief
Minister happens to be a member......

SHRI BHOGENDRA JHA: Are these
autonomous Boards?

SHRI D. P. DHAR: T am slow in ex-
plaining my fucts. 1 would be very great-
ful if the hon. Member could bear with
me.  Perhaps he might find some satis-
faction in the submissions [ am about to
make.

I have said that it i~ not a fact that
there arc no Boards, that thcie are no
directive authorities, that there are no or-
ganisations which ure in charge of these
projects. There arc Boards. But what is
the difficulty? The difficulty is that these
Boards huve so far, as the Estimates Com-
mittec have at one stage pointed out, con-
centrated on the completion of the en-
gineering part of the project. The con-
current need 1o develop the areas with the
help of the potential created by these pro-
jects has not been either felt or appro-
priately satisfied. Therefore, we have come
to the conclusion, along with the hon.
Member, that what we need is a different
type of organisation, an organisation which
is multi-disciplined in character, which
has various disciplines connected with agri-
cultural production in its composition.
And when we talk of such a Board, when
we talk of autonomy—I think it is a
much-abused word, at any rate an ever-
used word—, when we talk of a Board
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which is multi-disciplined in character, we
also want that it should be invested with
sufficient powers more or less of the Gov-
crament of the State, to deal with the
problems as they arise and to deal with
all the questions which are relai~d to the
speedy execution of the project. For this,
we are in correspondence with the States,
and 1 have been ussured by all the three
States concerned—by Uttar Pradesh, Bihar
and Rajasthan—that Boards of thus charac-
ter would be set up......

SHRI BHOGLNDRA JHA:
time?

By what

SHRI D. P. DHAR: Fairly scon.

The third question 15 whether the Centie
would take over these—this was what was
said before and what has been ashed once
again.

T nced not remind hon Members that...

st weet wr : ZT dreAT % AT 0w
wafy wir I g1 IeE AgT F fan
st wafs oy o 7

SHRI D. P. DHAR- lirigation is a
State subject. Therefore, 1t 15 not enough
declaring a wish that such and such pio-
ject should be taken over by the Centre
or it can automatically tuke it over etc.

ot faqfe faw: et wga

SHRI D. P. DHAR: I am prepared to
answer a supplementary question,
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MR. CHAIRMAN: The House stands
adjourned till 11 A M. tomorrow.

18.12 hrs.
The Lok Sabha then adjourned il

Eleven of the Clockh on Tuesday, May 8
1973/Vaivakha 18 1895 (Saka).
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